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SECRETARIAT OF THE KERALA LEGISLATURE

NOTIFICATION

No. 3500/Table-1/2025/Leg. Thiruvananthapuram, 13" January, 2025.

Shri. P. V. Anvar, an elected Member of Kerala Legislative Assembly from
35 — Nilambur’ constituency has resigned his seat in the Kerala Legislative Assembly
with effect from January 13, 2025. Consequent on the resignation of Shri. P. V. Anvar,
the ‘35 — Nilambur’ seat in the Kerala Legislative Assembly has become vacant with
effect from 13" January, 2025.
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By Order,

Dr. N. KRISHNA KUMAR,
Secretary, Legislative Assembly.
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